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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No.985/2019
In Re: Water Pollution by Tanneries at Jajmau, Kanpur, Uttar Pradesh

WITH

Original Application No.986/2019

In Re: Water Pollution at Rania, Kanpur Dehat & Rakhi Mandi, Kanpur
Nagar, Uttar Pradesh
With
Original Application No.528/2023
In re: news report published in Dainik Jagran dated 14.08.2023
“highlights a growing concern regarding industrial pollution in the Godhrauli

village”

STATUS REPORT ON BEHALF OF DISTRICT MAGISTRATE, KANPUR
DEHAT.

MOST RESPECTFULLY SHOWETH

1. This compliance report is respectfully submitted in response to the Hon'ble
National Green Tribunal’s order dated 13.05.2024, which highlighted concerns
regarding the composition and functioning of the Committee tasked with
investigating chromium and mercury contamination in Kanpur Dehat and Kanpur
Nagar. The Hon'ble Tribunal specifically observed that the earlier report was
improperly filed by a committee instead of the District Magistrate, as directed.
The Tribunal emphasized the need for adherence to procedural guidelines,
particularly filing through counsel or personal appearance of the District
Magistrate. Additionally, the Hon'ble Tribunal noted alarming chromium levels in
the blood samples of residents in Rakhi Mandi and Rania, calling for a detailed
health status update and remedial measures. The order states:

..................... 3. One report along with covering letter of the District

Magistrate, Kanpur Dehat dated 02.05.2024 has been filed but the
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report filed along with covering letter is not by the District Magistrate
but by a Committee of Regional Officer, UPPCB, Kanpur Dehat and
Deputy Commissioner, District Industries and Entrepreneurship
Promotion Centre, Kanpur Dehat. As per the direction of the Tribunal,
the report was required to be filed by the District Magistrate.

4. Learned Amicus Curiae appearing in the matter has also expressed
surprise on such a report which states that during inspection no
contaminated dump was found which could cause any groundwater
contamination or create health hazard. In view of the material which is
available on record, we find it difficult to accept such a report.

5. Learned Counsel appearing for the State of UP has submitted that
the District Magistrate had directly filed that report without sharing it
with her.

6. We are of the view that if a party is represented through an Advocate,
then all the filing should be done through the Advocate and if the party
himself chooses to file the material, then he/she should personally
appear before the Tribunal and apprise the Tribunal/defend the case.
Thus, in future if any such reports are directly filed by the District
Magistrates without routing it through the Counsel, then they will be
required to personally appear in the matter and assist the Tribunal.

7. Learned Amicus Curiae has referred to the submission filed on
09.05.2024 and has pointed out that the entire history of the
contamination, especially chromium contamination in that area has
been traced out. She has also referred to the chart on page no. 2292
indicating the level of chromium and mercury found in the blood of
inhabitants of Rakhi Mandi and Rania, Kanpur. She has given an
example of a female child aged about 13 years at sl. no. 34 in that table
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on page no. 2293 wherein the chromium contents were found to be
58.250 ng/ml and has submitted that such high chromium content has
created health hazards. She has also submitted that this is only a small
sample, if the health survey of all the residents of the area is conducted
the results will be found to be shocking. She has pointed the survey
result of 44 persons of Rakhi Mandi and 40 of Rania, Kanpur in respect
of chromium and mercury in the blood and has submitted that this
report is with the State Government, therefore, the State is now required
to disclose as to what health facilities or aid have been extended to
these affected persons.

8. In the next report, the State will give status of affected persons in
Rania, Kanpur Dehat and Rakhi Mandi, Kanpur Nagar and the health
facilities/aid extended to them. We make it clear that if District
Magistrate, Kanpur Dehat or any other District Magistrate wishes to
directly file the report before the Tribunal, then he will personally
appear before the Tribunal and appraise the Tribunal about the report.
The next report will be filed by all the concerned District Magistrates in
the form of their own affidavit. Let the same be filed within a period of
six weeks by email at judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR Support PDF and not in the form of Image PDF.
9. List on 14.08.2024."

2. That this status report is respectfully submitted in compliance with the directions
of the Hon’ble National Green Tribunal (NGT), dated 13.05.2024, in relation to
concerns regarding water pollution, hazardous waste dumping, and chromium
contamination in the areas, has taken diligent and proactive measures to address

these pressing environmental and public health concerns.
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3. The issue of chromium waste dumping at Village Khanchandpur Rania, Kanpur
Dehat, has been a persistent environmental challenge requiring immediate
attention and meticulous handling. Recognizing the potential hazards posed by the
waste, the District Administration initiated a series of systematic actions aimed at
ensuring proper disposal while adhering to environmental safety standards and

promoting public welfare.

4. That the administration entered into an MoU with M/s Uttar Pradesh Waste
Management Pvt. Ltd. on 15.11.2022 to address the chromium waste disposal
issue. This agreement laid down the terms and conditions for the scientific and
environmentally sound management of the waste. The MoU served as a
framework for collaboration between the administration and the operator, ensuring
that the hazardous waste would be handled in compliance with applicable
environmental regulations. Copy of the MoU dated 15.11.2022 between the
District Administration and M/s Uttar Pradesh Waste Management Pvt. Ltd. is

attached herewith as Annexure 1.

5. That following the committee's recommendations and the signing of the MoU for
the safe and scientific disposal of dumped cobalt waste in Village Khanchandpur
Raniyo, Kanpur Dehat, the District Administration issued work order No.-
1/Pollution-Work Order/O.D.-2022 dated 15.11.2022 to M/s Bharat Oil & Waste
Management Ltd., Plot No.-672, Village-Kumbhi, Tehsil-Akbarpur, Kanpur
Dehat. Under this work order, you have lifted and disposed of 5,000 metric tonnes
of cobalt waste. Inspections estimated that about 5,000-6,000 metric tonnes of
cobalt waste still remain at the site. In a meeting held on 02.07.2024, it was

decided that the remaining waste should be disposed of on a pro-rata basis through
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the previously executed MoU. Therefore, M/s Bharat Oil & Waste Management
Ltd. was directed to lift up to 300 metric tonnes (or the actual residual quantity,
whichever is less) of cobalt waste before the monsoon season, in accordance with
the MoU and previous work order dated 15.11.2022. All prior conditions remain
applicable. Copy of the updated work order issued to M/s Bharat Oil & Waste

Management Ltd. is annexed as Annexure 2.

. That under the initial work order issued following the MoU, an impressive
milestone was achieved with the disposal of 8,000 metric tons of chromium waste.
This marked the first significant step toward mitigating the environmental and
public health risks associated with the waste. This effort reflected the commitment
of the administration to resolve the issue in a structured and scientific manner,

demonstrating its resolve to safeguard the environment.

. That on 19.05.2023, an inspection was conducted by the Central Pollution Control
Board (CPCB) to assess the status of the site post-disposal. The findings revealed
that despite the disposal efforts, approximately 10,000 metric tons of residual
chromium waste remained dumped at the location. The inspection report, which
detailed the observations of the CPCB team, provided crucial insights into the
scope of the remaining work and the challenges ahead. Copy of the report
Inspection report by the Central Pollution Control Board (CPCB) dated

19.05.2023, is annexed as Annexure 3.
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8. That another inspection was conducted by senior scientists of CPCB on
16.04.2024. This inspection revealed that approximately 5,000-6,000 metric tons
of chromium waste still remained at the site. The findings underscored the critical
need for expedited disposal to prevent environmental degradation and potential

health hazards to the surrounding community.

9. That in light of the findings from the April 2024 inspection, the Department of
Environment, Forest, and Climate Change, Uttar Pradesh, convened a high-level
committee meeting on 02.07.2024. The committee, after thorough deliberations,
recommended that the remaining chromium waste be allocated to TSDF
(Treatment, Storage, and Disposal Facility) operators on a pro-rata basis for safe

disposal.

10.That, in addition to the inspections conducted by the Central Pollution Control
Board (CPCB), the District Magistrate, Kanpur Dehat, took proactive measures to
address the potential health impacts of the hazardous chromium waste on the local
population. Directives were issued to the Chief Medical Officer (CMO), Kanpur
Dehat, to organize comprehensive health surveys and outreach health camps
across the identified areas to evaluate and document any adverse health effects on
residents living near the suspected hazardous waste sites. In compliance with these
directives, the CMO, in coordination with Medical Superintendents and In-charge
Medical Officers of the respective health centers, successfully conducted multiple

health camps in the affected areas on 21 October 2024.

11.That during these camps, health assessments were carried out, and samples were

collected from 29 residents of Khanchandpur Rania, which were subsequently
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prepared and forwarded to the In-charge of the Regional Pollution Biology
Division (RPBD) at the Indian Institute of Toxicology Research for detailed
analysis. The findings from these assessments and the RPBD report have been
critical in understanding the potential health risks posed by the hazardous waste. A
copy of the CMO's report, along with the RPBD analysis, is annexed herewith and

marked as Annexure 5 (Colly).

12.That the District Administration has maintained close coordination with key
stakeholders, including the CPCB, the Uttar Pradesh Pollution Control Board, and
the Department of Environment, Forest, and Climate Change, to ensure the
disposal process is monitored and executed efficiently. Regular site visits,
documentation, and collaborative efforts have underscored the administration's
dedication to resolving this pressing issue while upholding the principles of

transparency and accountability.

13.As the disposal progresses, the administration has implemented stringent oversight
mechanisms to ensure timely completion of the work and address any emerging
challenges. Simultaneously, efforts are underway to devise long-term preventive
strategies to mitigate the risk of similar issues arising in the future. The collective
expertise and cooperation of all involved parties have been instrumental in

advancing this initiative toward successful resolution.

14.The District Magistrate, Kanpur Dehat, reaffirms the administration’s unwavering
resolve to address this critical environmental challenge with diligence and a strong

sense of responsibility. The actions undertaken thus far exemplify a well-
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coordinated and thoughtful approach aimed at protecting the environment and

ensuring the well-being of the local community.

Through
ADVOCATE
COUNSEL FOR STATE OF U.P.
DATE: 26.11.2024 F-13, JANGPURA, NEW DELHI 110014

E-mail:advprivankaswami@gmail.com
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application N0.985/2019
In Re: Water Pollution by Tanneries at Jajmau, Kanpur, Uttar Pradesh

WITH

Original Application N0.986/2019

In Re: Water Pollution at Rania, Kanpur Dehat & Rakhi Mandi, Kanpur
Nagar, Uttar Pradesh

With

Original Application No.528/2023

In re: news report published in Dainik Jagran dated 14.08.2023
- highlights a growing concern regarding industrial pollution in the Godhrauli
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_‘Mri Alok Singh aged about 54 years s/o Sh. Lal Saheb Singh
* O o‘. d

is presently posted as_ District Magistrate Kanpur Dehat having an office at

D.M. Kanpur Dehat. /

1. That I am posted as stated above and well conversant with the facts of the present case

and as such competent to swear this affidavit before this Tribunal.

2. That the accompanying status report has been drafted by our counsel upon my

instructions.

3. That the contents of the accompanying Affidavit are true and correct and the knowledge
has been derived from official records and nothing material has been concealed there

from.
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VERIFICATION

S
Verified on solemn affirmation at Kanpur Nagar on this 2& day of November 2024, that the
contents of the foregoing affidavit are true and correct to the best of my knowledge and no part

of it is false and nothing material has been concealed therefrom.
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Central Pollution Control Board, Delhi
Waste Management Division -1

Visit During 19-20 May, 2023

- Durif\g the visit, it was observed that about 85000 MT of HW was lifted and disposed of after
stabilization through TSDF.

Remaining waste lying at the site is about 5000 MT-7000 MT.

- Soil sar.nples beneath the excavated HW were collected from 10 lacations of the contaminated
dumpsites. Location of the sampling along with analysis result is given in Table-2. The analysis
results are compared w.r.t., the leachability concentration for Cr (V1) of waste (0.5 mg/L) for
secured landfilling as stipulated in CPCB guidelines for upkeep of TSDFs and total concentration
w.r.t., soil screening level of total Cr for commercial and industrial land use (87 mg/kg). Analysis
result reveals that soil samples collected from main HW dumpsite are exceeded both
leachability concentration for Cr(V1) soil screening level of Cr(V1). The leachability concentration
for Cr{Vl) is obtained as range of 0.61-4.87 mg/L. Out of 10 samples, concentration of total
Chromium in 7 samples exceeded w.r.t,, soil screening level for commercial and industrial land
use and concentration was reported as range of 91.69-437.10 mg/kg.

- Further, 10 Groundwater samples were collected from 9 locations where samples were carried
out earlier during 13" 14'™ February, 2023. The details of the groundwater samples along with
comparative results for Cr(Vl) concentration are given at Table-1. Out of 10 samples,
concentration of Cr(V1) exceeded w.r.t,, BIS-DW standard in 5 samples (0.1-4.6 mg/L).

Table-1: Comparative result of Groundwater samples

Cr(VI) Concentration | Cr(Vi) Concentration
> Sampling Geo-coordinates {mg/L) as on {mg/L) as dn ‘
e PolhOe) 13.02.2023 . 19.05.2023
‘ Village: Gharampur :
L HP-01(130”) | 26°24'24” N | 80°Q2'36"E it
2. HP-02 (130”) | 2624’43 "N | 80°02'15"E
: Village: Shivnathpurva
% HP-03 (80") 26°24°30” N | 80°02'29"E 1.2 0.2
4, HP-04 26°23°35” N | 80°02°04"E BDL
5 , Village: Khanchandpur
5. | RP-05 (900") | 26°23'36” N | 80°03 26" 0.2 01
6. BW-06 (300”) 26°23°34" N | 80°03'34"E BDL
7 HP-07 26°23'45”N | 80°03'01"E 3.2 227
A P8 | se023ra3”n | soPoxo2”E 0:1 0::
) HP-08 (a) ;
10. HP-09 26%23"39“N | 80°02'S8"E BDL
Groundwater samples (BIS: 0.05 mg/L)
Page3of 7
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Central Pollution Control Board, Delhi
Waste Management Division - |

Table-2: Analysis result of Soil Samples carried out from dump site (after excavation of HW)

S. | Sampling ] / Hexavalent Chromium | Total Chromium
N Points ~ Geo-coordinates concentration (TCLP) cnnc,entrati'on

: _ ~ (inmg/L) (in mg/kg)

1 C1 | 26°24'11.955"N | 80° 2 48,7212 g ~ 11020

2, C-2 26°24'8.409" N | 80°2'51.4572"F 2.96 437.10

3. C-3 26°24'12.538" N | 80°2'53.1486"F 1.99 243.60

4. C-4 26°24'11.196"N | 80°2'51.3744"E o343 130.80

5. C-5 26°24'15.886"N | 80°2'51.2658"EF 2.01 91.69

6. C-6 26° 24' 16.5708"N | 80° 2' 49.5132"E 2.44 145.40

7. C7 26°24'25.988" N | 80°2'35.1018"E 1.27 85.64

8. C-8 26°24'26.3046"N | 80°2'35.325"E 4.87 191.80

9. C9 26° 24' 8.2398"N | 80°2'50.4672"E 0.61 10.24

10. C-10 26°24'8.6292"N | 80°2'50.0604"E 0.64 37.77
*Note:
(i) Hexavalent Chromium (0.5 mg/L) for secured landfilling as stipulated in CPCB guidelines;
(i) Soil screening level of Total Chromium {87 mg/kg) for industrial/commercial land use;

4. Recommendations

i.  The remaining hazardous waste from the dumpsite and nearby places should be lifted and
disposed of through TSDF as per SOP,

ii. Asperthe DPR prepared by the CPCB, the contaminated soil should be treated after lifting the
entire waste from the dump site and nearby places.

As per the directions passed by Hon'ble NGT, PB vide order dated 16.05.2023 regarding ground
water, pilot project for remediation of chromium contaminated ground water should be taken

up at the earliest.
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Annexure-1
District Administration
1. Sh. Keshab Nath Gupta, Additional District Magistrate, Kanpur-Dehat, UP

CPCB-HO
2. Sh. G. Rambabu, Scientist-D
3. Dr. Gargi Biswas, Research Associate-l

UPPCB
4. Sh. Ashutosh Pandey, Regional Officer, Kanpur Dehat

TSDF Operators

5. Sh. Basant Kumar, Project Head, M/s U. P. Waste Management Project, Kanp“"[?e;‘ait
6. Sh. Ajay Sharma, M/s Bharat Oil Bharat Oil & Waste Management Ltd., Kanpur-De
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Annexure-l (b)

Site photograph during 18"-20" May, 2023
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X ‘\/g /- Lisdsvto dy s s CENTRAL ~'ULLUTION CONTROL BOARD
NUET Ervironmbn QUE, & G T o e, w me
. : MINISTRY OF ENVIRON 51T, FOREST & CLIMATE CHANGE, GOYT. OF 11 1A
‘j' 3 “ "
/ : ' - . NGT Matter
/ 03] e
: CP-26/5/2021-WM-I1-HO-CPCB-HO e 5’,1‘, B May 24, 2024
_ : e

To,

The Member Secretary

UP Eoliution Control Board
Building No. TC-12V,
Vibhutikhand, Gomti Nagar,
‘Lucknow, Uttar Pradesh-226010

Sub:  Joint site visit report to verify the status of action taken in compliance of Hon’ble NGT matter in OA No. 935

2 986/2019 (PB} on Remediation of Chromiurn contaminated site at Rania, !-(anpur Dehat, UP —reg

Sir, : 1

This has reference to the lifting and disposal of hazardous waste from the contaminated site at Rania, Kanpur
Dehat, UP through TSDFs, in compliance to Hon'ble NGT order dated 04.03.2024 in OA No. 985 & 986/2019 (PB). In
this regard, please find enclosed herewith the report of joint s’ltgl\fi_sti{:f:a\r’[ig't_:{ out by the officials of CPC8 and UPPCB

on 16™ April, 2024 to verify said activity. SR
Yours fajthfully,

e S i | V. ‘Yad v
& F & (L_' fj ,( =
‘ T Director & Head
Waste Managemeant Divisicn-|

Encl.:-As above A : ;
27)os]2y o

Copy to:

: For information and with request to
foilow-up the matter, please

ET The Regional Director,
Regional Directorate-tucknow
Central Pollution Control Board,
Ground Floor, PICUP Bhawan,
vibhuo Khand, Gomti Nagar,
Lucknow — 226 010

zj i t y e 3 ;
i . .{/C‘.l \ {/ _k \7J \"‘ % 3
2 "Ll \| e .\
VERE

/
T i

I = ! Lt o -
qRayr 9er’ gdl S R, foeei-110032
Parivesh Brnawan. East Arjun Nagar, New Delhi 110032
A/ Tel: 431020517, 22305792, FATESE/ Websiie : www.cpbe.nic.in
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Central PollutionZﬁtﬁA‘oard, Delhi

Waste Management Divisicn - i

i’?a!: Rep.ort on Joi“t\:'i-"it to Rania, Kanpur Dehat, UP for verifying the completion of lifting & disposal
orc l:OWum-contammated hazardous waste through TSDFs followed by stabilization and sampling
of soil from excavated site and groundwater'around the contaminatad site

1. Background

The contaminated dump sites (subject site) is located north of Natio«al Highway-2 (NH-2) near Khan
Chandpur village which is about 3 km west of the town of Rania, Kanpur Dehat, UP. Indiscriminate
dumping of chrome sludge has resulted contamination of soil at varicus locations around the subject
site. The quality of groundwater was also impacted due to leaching o7 hexavalent chromium from the
waste dump sites, the contaminated plume has spread up to Khan Chandpur village towards south
directions from the subject site up to distance of 1.5 km.

In this regard, Hon'ble NGT vide order dated 15.11.2021, in OA No. 935/2019 & 986/2019, regarding
Remediation of Chromium dumps at Raniz, Kanpur Dehat, UP, constituted a five-member expert
Committee under the Chairmanship of Chief 5ecretary, U.P. with nominzes of MoEF&CC, CPCB, NMCG,
UPPCB and District Magistrates of Kanpur Dehat and Kanpur Nagar. in this regard, Hon’ble NGT
directed to prepare road map for remedial astion.

In compliance to the aforesaid order of the Hon'ble NGT, Expert Committee meeting was held under the
Chairmanship of Chief Secretary, U2. Subsaquently, Chief Secretary constituted, 04 member Sub-
committea for disposal of accumulated wast2 at Rania through TSDFs. Members of Sub-committee are
as below:

{il ShV.P.Yadav, Director, CPCB

{ii) Member Secretary, UPPCB

{in} Dr. Pravin Kumar, Directar {Technicali, NMCG
(ivi ADM, Kanpur-Dehat, UP

The Sub-cammittee in its meeting heid on 1(.05.2022 decided that sampling and analysis of hazardous
waste from the Cr(VI) contaminatead sites at Rania, is to be carriad cut jointly by CPCB and UPPCB in
presence of TSDF operators for assessment of actual chromium concentration in the waste.

Accordingly, officials of CPCB and UPPCB, afong with team from My Bharat Oil Bharat Oil & Waste
Management Ltd. (M/s BOWML), and M/s JP Waste Managemen! Project (UPWIMP) visited the
subject site on 16.06.2022 to Carry cut sampling to ascertain the present concentration in the waste
as well as estimate the quantity of Cr(V1) bearing Waste. Findings of the said visit are given below:

(i) 11 composite samples were collecied from 55 excavated pits, the abserved concentration of
Cr (1IV) in TCLP was ranging from 9¢ mg/L to 214 mg/L and Cr (Total) was in the range of
23,800 — 34,800, mg/kg.

(i) Total area impacted with Cr(Vl) was estimaled as 43.180 m” 8ased on the depth in the range
of 0.8 m to 2.4 m, volume of Cr{VI] cantaining waste was estimated to be about 51,520 m?.

Based on the observations/findings, the sub-committée inits meeting apportioned the waste o M/s
BOWML and M/s UPWMP in quantities of about 5,000 MT and 80,000 MT, respectively. Therealter, it
was observed through the joint visit held during 19-20™ May, 2023 that remaining waste lying at the
site is about 5,000 MT-7,000 MT.
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tn ggpliance to the Hon'ble NGT matters in OA No. 985/201% & 986;"201‘9,' regarding"‘Reme;ig::sc;n ?ifl C?g;r:;n;m
dumps at Rania, Kanpur Dehat, UP”, officials of CPCB-HO and L'JP-PCB ws.n:ed the site on . pril, 2 . or
Pre-mo’nsbon monitoring and to verify the complztion of lifting & diSpOS?i of chr'omlu.m contaminated
waste through TSDFs as well as thg present status of the contaminated site (subject site).

2. Purpose of the Visit

During the joint visit, groundwater samples were ¢ollected around the subject site, which includes
villages namely Gharampur, Shivaathpurva, and Khanchandpur. Also, soil and waste samples were
collected from the excavated subject site. List of officials visited is given at Annexure-I.

- 3. Observations/Findings

(i) Hazardous waste from the contaminated.s.te had been excavated. However, some quantity of
hazardous waste (Approx. 5,00C-6,000 MT) is still lying which includes vehicle tyre-washing unit
constructed at the subject site, top layer of Cr (VI) waste (approx. to 10 cm depth) of the excavated
site. ~ :

(i) During the visit, yellowish-colored topsoil was observed in front of M/s Natraj Ltd., a plastic pipe-
making unit, which is located just Narth-West to the subject site (apart from the subjected site

area) which indicates contamination of chromium.

(i) It is also suspected that'the aforesaid unit i.2. M/s Natraj Ltd., had used the Cr (V1) contarminated
material for back filling of the unit premisas.

(iv) During the visit, Groundwater samples were carried out from 13 locations including 10 previous
sampling locations of the surrounding villages .namely; Gharampur, Shivnathpurva and
Khanchandpur.

The corresponding groundwater sampling location map is given at Figure-1 of Annexure-Il. The
analysis result of groundwater is given at Table-1 of Annexure-ll. Out of 13 samples, the
concentration of Cr(Vl) exceeded w.r.t., BIS-DW standard in 7 samples in the range of 0.17 mg/L
to 6.96 mg/L. Year-wise Cr(Vl) concentration trend in in groundwater is depicted at Figure-3.

{v} 09 soil sé'fhpies were collected from the subject site to a depth of 0.3 m. Geo-coordinates of the
sampling lccations along with the analysis result are given at Table-2 of Annexure-Il. The analysis
results of the said samples revea! the contamination in the range of 227-1,863 mg/kg, which

exceeded concentration of chromium (total) w.r.t., soil screening level forindustrial land use (i.e.
87 mg/kg).
[

(vi) Further, 2 waste samplés were collected from 2 locations where yellowish patches were cbserved
on the soit. The analysis result is given at Table-3 of Annexure-li. The leachability concentration
for Cr(Vl) is obtained as 725.88_ and 1,153.67 mg/L, which is compared w,r.t. leachability
concentration for Cr (VI) of waste (0.5 mg/L) for secured landfilling as stipulated in CPCB

guidelines for the upkeep of TSDFs. For both samples, the leachability concentration for Cr(vt)
exceeds w.r.t the leachability concentration for Cr (vi).

(vii) Site visit photographs are depicted at Annexure-lil,

4. Recommendations
i.  The entire hazardous waste from the subject site and nearby places should be lifted and disposed
of through TSDF as per Standard Operating Procedure (SOP) before monsoon.

ii. .UP?CB may investigate in matter of using contaminated marterial for back filling by M/s Natraj Ltd.
fotde_s_:el_gpn‘-l:_en_t__oqft_heir unit premises and initiate appropriate action as deemed fit.
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i @ per the DPR prepared by the CPCB, contaminated soil should be excavated and treated after
fifting the entire waste from the subject site and nearby places.

- iv. - As per the directions passed by Hon'bie NGT, PB vide order dated 16.05.2023 regarding
groundwater, pilot remediation project should be taken up at the earliest.
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Annexure-il

i . 3 -. £ - : ,\\t‘\‘\iﬁy ¥ : EN : : V 4
: Sl ol e S S e B 4 3 A e bl
. Figure-1a: Geo:.location of Groundwater Sampling at Village-Gharampur {sample location
g :

: HPG1 & HP2)
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Figure-1h: Geo-location of Groundwater Sampling at Village- ShwnthpuEfva l{‘s:xlp;e laca
HP3 & HP4) and Near to M/s Natraj Ltd. {sample iocat:on; i.e.
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Figure-2: Geo-location of Soil and waste Sampling
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lee 1: The analysis result of Groundwater samples

l’:o San"[gier;gt:)omt Geo-coordinates Cr{V1) concentration (mg/L) as on
. ‘ o 16.04.2024 | 19.05.2023 | 13.02.2023
Village: Gharampur
15, HP-01 26°24'55"N | 80°02'00"E BOL BOL | 8Dl
2. HP-02 26°24'48"N | 80°02'08"F 8DL BDL BDL
3. RHPG1 26°24'49°N | 80°0207" 5.57*%* - -
Vi;lage: Shivnathpurva
2 HP-03 262430°'N | 80°0228°E | BDL 0.2 12
5 HP-04 26°24'30"N 80°02'29"E BDL BDL BDL
; Village: Khanchandpur
6. i RPNGBW 26°23'35"N 80°03'31"E DATERS . s
2 HP-05 26°23'34"N 80°03'34"¢ * 0.1 0.2
8. | HP-06 26°23'35"N 80°03'25"E BDL BDL BOL
9. HP-07 26°23'43°N | 80°03'02'E BDL 2.27 3.2
e s 26423'43°N E 80°03'02" 1 it o
11. HP-08 (a) 2 5.59 4.6 3
11. HP-09 26°23'40"N B0°02'S7"E " 0.27 = BBl BOL
12. RBW-2 26°23'42"N 80°03'03"€ 4.83*%** - ;
: ﬂ Near to M/s Natraj Ltd
13. RBW1 [ 262419"N  80°02'46"C 0.23*** ‘l - |
Note: Drinking water BIS standard for chromium: 0.5 mg/L
% Bore-well motor was not working during sampling
** No power during the sampling
*¥* New sampling location points

Table-2: The analysis result of soil samples from the subject site (after excavation of HW)

: = Total Chromium
‘| S.No. | Sampling Points Geo-coordinates concanti=ton (it sielke)
1. RS1 26°24'19"N 80°02'47"E 297.1
2. G:1 26°24'15"N 80°02'51"E 1863
3. C-2 26°24'14°N 80°02'S2"E 1201
4. c-3 26724'13"N 80°02'52"E 1454
5. C-4 26°24'12"N 80°02'S2"E 1253
6. c-5 76°74'08'N | 80°02'53"E 281.9
7 C-6 26°24'06"N 30°02'53"E 405.9

¥ Crannod uith KEN annna%




2670

Cehtral pollution Cantrol Board, Delhi
Waste Management Division - |

- G-7

FS.J

26°24'09"N 80°02'50"E 751.2

C-8

o]

B0°02'49"E 227

26°24'11"N

*Note: Soif screening level of Total Chromium (87 mg/kg) for industrial/commercial land use

Table-3: Analysis result of waste samples carried out from the sub

were observed on the soil

.

ject site where yellowish patches

: : : Hexavalent Chromi
S.No. | Sampling Points Geo-coordinates : Skt
: concentration (TCLP) {in mg/L)
1 RW1 26°24'19"N 80°02'47"E 1153.67
2. RW2 26°24'15"N i 80°02'51"E 725.88 ;
*Note: i o
e: Hexavalent Chromium (0.5 mg/L) for secured landfilling as stipulated in CPCB guidelines
5
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Figure-3: Year-wise Cr(VI} trend in GW at Rania, UP
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CONTINGENCY BILL ~ o | ARl 5,
VITTIYA NIVAM SANGRAH, KUAND-5, BHAG-1 - TSR et
i See Chapter 6 Para-108, Chapter 7 Para-131
et Nanie: KANPURDEUAT 2. Treasury Name: KANPURDEIAT . 3.Bill Dates 22-10-24
. 103 5, Treasury Code: 6200 G, Bl Register Serial No: 6226611252
' 8. Vaucher Date: 9. Tokei No: 6224098192
Bred Non-Plan I, Head of Account (13 Digit Cade) s 221003110100016
4\1.1‘.': Head @ 2210 - MEDICAL AND PUBLIC HEALTH
© Vo Head 1 (10 - HOSPITALS AND DISPENSARIES
£ Sobiicad @ (W) - Detailed Head :(00)
DDO Conle 20661 13.DDO Designation: CHIET MEDICAL Office: 02446
OFFICER,KANPUR
DEHAT
srant Ni.: 032 15, Souvce Name: Consolidated 16. Seetar Code: District Funded
Tapo O Bill; r
PRESENT NTAILS OF BUDGET
v Tatal Allotment Total Current Bill Expenditure Remaining Budget
I‘\pu.ndmuc(Tnc]udmg
This Bill)
() () () (a-b)
£ w-r:’d '.":;.;‘;.-:i—nl'lffall, And 660000 344200 342200 315800

(77)-Tolal Deduction :0 (99)-Net Amount :342200
NFIRE22up
e el i
Passed for Rs.342200 ( Rs. Three Lnkh E‘ourty Twa I‘hrh's‘n Only)
Under Rs.342201 ( Rs. Three Lakh Fourty Two Thuus-:ml Two H Id!r't*il One Only)
ature!BEA Signature(ATO) Signature(TO/STO/CTO)
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ND SERUM SAMPLE COLLECTION DETAIL * Dated:- a\wpoau

DA . i
j\ﬂmﬂmacgm . wmww.“ Mﬁw_m mm.wha Sample
Name Age/Sex Name ! Mereney m\“.oEEB\ Remarks
[ Lo o Mercury
Mangali prasad [64Y/Male S$/O Rajaram Khanchandpur |Test Tube No.- Oe. Test .H.c.dm No.- o)\
ﬁ Sahjahan 46Y/Female|W/O Chhote Khanchandpur |Test Tube No.- Q3  [Test Tube No.- 0
Nanhi 49Y/Female |[W/O Suresh Khanchandpur |Test Tube No.- @2 [Test Tube No.- o2
Ram Shree 69Y/Female |W/O Baijnath Khanchandpur |Test Tube No.- @4 [Test Tube No.- an
Baburam 69Y/Male |S/O Maiku Khanchandpur |Test Tube No.- 68 [Test Tube No.- 63
Sanno 39Y/Female |W/O Irsad Khanchandpur |Test Tube No.- ©6  |Test Hcvn No.- 6§
Jareena 45Y/Female|W/O Lallan Khanchandpur |Test Tube No.- o3~ |Test Tube No.- 3%
Bhura Ali 58Y/Male |S/O Ramjani Khanchandpur |Test Tube No.- ©8  |Test Tube No.- oR
Reshama 38Y/Female|W/O Rahis Khanchandpur |Test Tube No.- ©69  |Test Tube No.- 6
Shivani 18Y/Female |D/O Sanjay Khanchandpur |Test Tube No.- VO |Test Tube No.- {O
Neetu 39Y/Female |W/O Rajesh Khanchandpur |Test Tube No.- Test Tube No.- \
Divyanshi 16Y/Female|D/O Kaushal ?mnorms%cn Test Tube No.- VX |Test Tube No.- \Q
13 |Sonu 30Y/Male |S/O Santosh Khanchandpur |Test Tube No.- X Test Tube No.- X
14 |Arun 37Y/Male  |S/O Naresh Khanchandpur Test Tube No.- Test Tube No.- X
| 15 |Ajeet Singh Y/Male |S/O Jagdish Khanchandpur |Test Tube No.- X Test Tube No~ X
16 [Mayank 16Y/Male  |S/O Brijesh Khanchandpur [Test Tube No.- > Test Tube No- W
17 [Ram Gopal | A2 Male  [S/0 Murarilal Khanchandpur |Test Tube No.- \ 3+ [Test ,_.:?w No-\3
Sl i L 8 _ WiMale ]S/0 Devi Prasad Khanchandpur  [Test Tube No.- ¢ [Test Tubé Na~
.G — ] 1Y T:Zr WI0 Pappu Khanchandpur  [Test Tube No- V] [ Test N:_,./ﬁe W
T ” i e N[k e Mo et T QN
22 [Mithiled, 47y _._____ ”_“ v ﬁ” _ .5__;._ o sl bl TestTube No.- @\ ru,m-ﬁ.._.,, !
I ey oY1 ._:W_ ._.,H.‘: M ey J .; o I :.:: _:_:.__:: mr...m_ __.w_: /: D.‘y ! .u-.uwed,s.zx B\ D
i ?::_.; ?.__;:.n_:_:.__:: _Z_ _:_: /: WA [ Test Tube \a Pw

a
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J
00 AND SERUM SAMPLE COLLECTION DETAIL  Difed:-
Father/ Husband . Blood Sample Serim Sample
Name Age/Sex Nt Address Chromium/ Cliromium/ Remarks
L : Mercury ercury .
] S0Y/Male |S/O Shivramy Khanchandpur |Test Tube No.- 3% |Test Tdbe No.- 34 —
FHH 54Y/Female|W/O Shipahi \  |Khanchandpur |TestTubeNo- 3S |Test Tube No- QS s
Seema 31Y/Female {W/O Ravi / Khanchandpur |Test Tube No.- f |Test .Hc__co No.- Q4 i
Vinay Y/Male |S/O Awadhésh / Khanchandpur |Test Tube No.- 9%  [Test Tube No.- _vy. i “
Pranjul 20Y/Female |D/O jaswant / Khanchandpur |[Test Tube No.- QR |Test ,va No.- 3R 7 “
74 Arun 33Y/Male |S/O Suresh Khanchandpur |Test Tube No.- 4  |Test Tube No.- ‘G { ..,ﬂ.ll
Manoj 27Y/Male |S/O Rajelal Eymspuwgmsawca Test Tube No.- Test Tube No.- X .
Suneeta Devi  |45Y/Female|W/O|Sanjay Khanchandpur Wﬂﬂ%%ﬂﬂ.ﬂ%ﬂﬂ%ﬂmﬂ gt st Decty \ ot N
32 {Sudhanshu 17Y/Male |S/O Mathura Prasad |Khanchandpur |Test Tube No.- < [Test Tube No.- X e Am;wrﬂmw\xnw,n?
3 |UrmilaDevi  |59Y/Female|W/O SurendraPal  |Khanchandpur |Test Tube No.- 33 [Test Tube No.- 3 e
34 |Budhana 53Y/Female|W/O Shivraj Pal  |Khanchandpur |Test Tube No.- &% [TestTubeNo- QY | o 23 |
35 |Uma Devi 50Y/Female|W/O Radhe Lal Khanchandpur ' |Test Tube No.- X [TestTube No- W [ESA ST =¥ wa o
36 |Sahil Pal 24Y/Male |S/O Surendra wmﬂ Khanchandpur |Test Tube No.- -> |Test Tube No- X I, &7 i 27, ;Ww.mm
37 |Recta Devi 38Y/Female|W/O Ajay Pal . |Khanchandpur |Test Tube No.- > [TestTube No.- X % rrm._ihww u.ww“l.ul,.ul
38 |Sulckha Yadav  |40Y/Female|W/O Brajesh Yadav |Khanchandpur |Test Tube No.- QR [Test Tube Noo- ,Vw |
39 |Prashant 17Y/Male  |S/O Santosh Kumar E:_:n_ﬁzazi Test Tube No.- DY |Test Tube Ne- 39 |
A (hmig Y/Male |S/O Ashok Khanchandpurs [Test Tube No.- A0 |Test Tude No~ w
Notet- 1= Serial no. and test tube no. are same. |
2- Following scrial no. persons are not available ":c_ lience not send. :
bic bkt Covann (entiiney ) N&_. - e Uitha ¥ ,.:.../.y
B Kk Vo Sen @.r.ﬁ (ordonal ;ﬁ?: @»Hx Q \
\S:__:_ vy Divta i ¥

T T
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¢ Dzte of Manufacture

A

; Dzte of Expiry [ Retest

Eaxlier—neve Scanplen Lsexe. taker In Yess pIR-241

! Physical Appearance

N A

 Purity (As Per Analysis Certificate) A
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COUNCIL OF SCIEN'UFIC & INDUSTRIAL RESEARCH

mm mﬂ m: MINISTRY OF SCIENCE & TECHNOLOGY, GOVT. OF INDIA}
1. SigR e
Ry wu e, aRddE CSIR-ITR/RPBD-21/2024
e : 14-11-2024
Ja1 F-
e faferer sifUert

PR B (ST T&R)-209202
fwg ;. fasdwor A &1 dwor-

eIy,
3% §RT WG T Testing of Serum Samples F T DI fazermur o 58 & &

Y o e
Report No.

Report Signed by:
Your reference no. letter:

Sample collected by:
Sample and plan procedure:

TS-4241 (I-XXIX)
Dr. D.K. Patel

feAi®: 22/10/2024
The Client

Mercury)
Date of sampling: 21.10.2024
Environment condition during sample: Normal
Sample delivered on: 23.10.2024
“Unsealed

Sample condition:
Source of sampling:

Chief Medical Officer, Kanpur Dehat

Hloco/Holtodo/Iad THI/SIE/2024/5046

Analysis of Serum Samples (Chromium &

T 39 oMUF e B gAR oAl SMEeRdeR ®re ¥. ¥ fem #x fmn m g

CSIR-IITR Code:- Sample Name & Description
TS-4241 (1) Mangali Prasad (Test Tube No. 1)
TS-4241 (IN) Sahjahan (Test Tube No. 2)
TS-4241 (1) Nanhi (Test Tube No. 3)
TS-4241 (IV) Ram Shree (Test Tube No, 4)
TS-4241 (V) Baburam (Test Tube No. 5)
TS-4241 (VI) Sanno (Test Tube No. 6)
TS-4241 (VI) Jareena (Test Tube No. 7)
TS-4241 (VIII) Bhura Ali (Test Tube No. 8)
TS-4241 (IX) Reshama (Test Tube No. 9)
TS5-4241 (X) Shivani (Test Tube No. 10)
TS-4241 (XI) Neetu (Test Tube No. 11)
TS5-4241 (XII) Divyanshi (Test Tube No. 12)
TS-4241 (XI) Ram Gopal (Test Tube No. 17)
TS-4241 (XIV) Shree Devi (Test Tube No. 19)
TS-4241 (XV) Mamta Devi (Test Tube No. 20)
TS-4241 (XVI) Vidhya Devi (Test Tube No. 21)

TS-4241 (XVII)

Mithilesh (Test Tube No. 22)

Conkol--—~ 4+

am—

‘.& "5**"“ G e S, 31, T e A, A-226001, 3.,
Vishvigyan Bhawan, 31, M.G. Marg, Lucknow-226001, U.P., India

feuren e e o g Toxicity Testing: GLP Test Facilty
disTeh &, fep, W T s 4, FE 8, FE-226008, 38, TR

Phone: +91-522-2613357, 2621856, 2626228, 2981872 (CRK Campus); Fax: +91-522-2628227, 2611547;
email: direclor@itrindia.org, direclor@lt.res.In, rpbd@ilsindia.org; incharge.crk@iit.res. n; www.itrindia.org

e

CRK Campus, Gheru, Sarojani Nagar Industial Area, Kanpur Road, Lucknow - 226008, UP, India nstortuplndb 6_@/7
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(2)

TS-4241 (XVIIT) Rama Devi (Test Tube No. 23)
T5-4241 (XIX) Raju (Test Tube No. 24)
TS-4241 (XX) Madhai (Test Tube No. 25)
TS-4241 (XXI) Seema (Test Tube No. 26)
TS-4241 (XXID) Vinay (Test Tube No. 27)
TS-4241 (XXII0) Pranjul (Test Tube No. 28)

| TS-4241 (XXIV) Arun (Test Tube No. 29)
TS-4241 (XXV) Urmila Devi (Test Tube No. 33)
TS-4241 (XXVI) Budhana (Test Tube No. 34)
TS-4241 (XXVID) Sulekha Yadav (Test Tube No. 38)
TS-4241 (XXVIID Prashant (Test Tube No. 39)
TS-4241 (XXIX) Amit (Test Tube No. 40)

Y4,
Joue: IwgE RUC
de. Pun w8 ROE F urad gurEhe A
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WICHIHTESNR — $TReer PG RraATet HeeureT e
CSIR- INDIAN INSTITUTE OF TOXICOLOGY RESEARCH
RISRISTeT 877, 31, FaTeAT A1t A0 w@es — 226001, T Far¥l, 3R
VLSHVI.GYAN BHAWAN, 31, MAHATMA GANDHI MARG, LUCKNOW — 226001 U-P., INDIA
hone: +91-522-2217497 Fax: +91-522-2628227 Email: director@iitrindia.org, www.litrindia.org

Date: 13.11.2024
i
i ANALYSIS REPORT
1 1. Sample Registry No. : TS-4241 (I - XXIX)
' 2. Nature of Sample ; Serum Samples
3. Sealed/Unsealed - Unsealed
4. Number of samples : 29
5. Date of Sample Received 23.10.2024
6. Date of Analysis 2 05.11.2024
7. Parameters to be analysed Analysis of Chromium and Mercury
8. Sample collected by y CMO, Kanpur Dehat
9. Results :
S.No. | Sample code Patient name Chromium Mercury*
ng/ml __ng/ml
1 TS-4241 (I) Mangali Prasad | - 12.95 3.50
2 TS-4241 (II) Sahjahan 725 0.60
3 TS-4241 (III) Nanhi 14.45 0.30
< TS-4241 (IV) Ram Shree 2.40 BDL
5 TS-4241 (V) Baburam 45.35 0.3
6 TS-4241 (VI) Sanno 4.20 BDL
7 TS-4241 (VID) Jareena 3.79 BDL
8 TS-4241 (VIII) Bhura Ali 12.65 0.10
9 TS-4241 (IX) Reshma 7.40 _ 0.70
10 TS-4241 (X) Shivani 1.95 0.30
11 TS-4241 (XI) Neetu 1.70 0.20
12 TS-4241 (XII) Divyanshi i L BDL
13 TS-4241 (XIII) Ram Gopal 3.65 BDL
14 TS-4241 (XIV) Shree Devi 2.20 BDL
15 TS-4241 (V) Mamta Devi 3.25 BDL
16 TS-4241 (XVI) Vidhya Devi 4.20 BDL
17 TS-4241 (XVII) Mithilesh 4.65 BDL
18 TS-4241 (XVIII) Rama Devi 7.30 0.10
36
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INDIAN INSTITUTE OF TOXICOLOGY RESEARCH
31, HgTeAT it AT F@AF - 226001, 36T WY, HRA

I, MAHATMA GANDHI MARG, LUCKNOW - 226001 U.P., INDIA
ax: +91-522-2628227 Email: director@iitrindia.org, www. lltrmdla.org

19 TS-4241 (XIX) Raju 2.45 BDL
20 TS-4241 (XX) Madhai 3.85 BDL
21 TS-4241 (XXI) Seema 4.40 BDL
22 TS-4241 (XXII) Vinay 4.45 BDL
23 TS-4241 (XXI11ID) Pranjul 2.90 BDL
24 TS-4241 (XX1V) Arun 4.70 BDL
25 TS-4241 (XXV) Urmila Devi 17.05 BDL
26 TS-4241 (XXVI) Budhana 2.70 BDL
27 TS-4241 (XXVII) Sulekha Yadav 8.25 BDL
28 TS-4241 (XXVIII) Prashant 5.75 BDL
29 TS-4241 (XXIX) Amit 2.50 BDL

Instrument used for Chromium analysis: ICP-MS (iCAP- RQ, Thermo Fisher Scientific)

Instrument used for Mercury analysis: Direct Mercury Analyser (Milestone)

BDL: Below Detection Limit

*Detection Limit of Hg: 0.01 ng/ml

Note: 1. The report pertains to the sample tested only.
2. This report shall not be used or produced in fragments.
3. This report shall not be used for any other purpose than declared by the sponsor.
4, IITR is not a regulatory and certifying agency hence no part of this report should be used
for legal purposes under any circumstances.
X}Vmw

\
w/ \Ea - “g\
Analyst Slgnatule Dr. D. K. Patel

Head
Analytical Chemistry Division
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COUNCIL OF SCIENTIFIC & INDUSTRIAL RESEARCH .
MINISTRY OF SCIENCE & TECKNOLOGY, GOVI. OF INDW) / /) 60}

= ke L
j':g\xi’_y/v
- 1@

CSIR-IITR/RPBD-21/2024
feqid: 14-11-2024

eI,
7% ERT O T Testing of Blood Samples & T @1 favawol i 39 & &

Y Gad g
Report No.

Report Signed by:
Your reference no. letter:

Sample collected by:
Sample and plan procedure:

Date of sampling:

Environment condition during sample:

Sample delivered on:
Sample condition:
Source of sampling:

TS-4240 (I-XXIX)
Dr. D.K. Patel _
Hlodo/Hoftodlo/Ie THI/Sd/2024/5046
femie: 22/10/2024

The Client

Analysis of Blood Samples (Chromium &
Mercury)

21.10.2024

Normal -

23.10.2024

Unsealed
Chief Medical Officer, Kanpur Dehat

T 3 o T B FER ofiaRe SMEeTEdeR P ¥, A @ forr v B

Sample Name & Description

CSIR-IITR Code:-
TS-4241 (I) Mangali Prasad (Test Tube No. 1)
TS-4241 (I) Sahjahan (Test Tube No. 2)
TS-4241 (1) Nanhi (Test Tube No. 3)
TS-4241(IV) Ram Shree (Test Tube No. 4)
TS-4241 (V) Baburam (Test Tube No. 5)
TS-4241 (V) Sanno (Test Tube No. 6)
TS-4241 (VII) Jareena (Test Tube No. 7)
TS-4241 (VIII) Bhura Ali (Test Tube No. 8)
TS-4241 (IX) Reshama (Test Tube No. 9)
TS-4241 (X) Shivani (Test Tube No. 10)
TS-4241 (XI) Neetu (Test Tube No. 11)°
TS-4241 (XI) Divyanshi (Test Tube No. 12)
TS-4241 (XII) Ram Gopal (Test Tube No. 17)
TS-4241 (XIV) Shree Devi (Test Tube No. 19)
TS-4241 (XV) Mamta Devi (Test Tube No. 20) o
TS-4241 (XVI) Vidhya Devi (Test Tube No. 21)
TS-4241 (XVI) Mithilesh (Test Tube No. 22)
CavntAd ---- 2

P i st argeq gt Todcly Testing: GLP Test Faciity

faqfE e, 31, W M T, §E-226001, 3.8, W
Vishvigyan Bhawan, 31, M.G. Marg, Lucknow-226001, U.P, India
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CRK Campus, Ghery, Sarojani Nagar Industrial Area, Kanpur Road, Lucknow - 226008, U.P. India By
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Phone: +01-522-2613357, 2621856, 2628226, 2081872 (CRK Campus); Fax: +31-522-2628227, 2611547,
emall; direclor@iitrindia.org, direclor@iiteres.in, rpbd@iltrindia.org: incharge.crk@iitr.res.in; www.itrindia.org




2683

(2)

TS-4241 (XVIID)

Rama Devi (Test Tube No. 23)

TS-4241 (XIX)

Raju (Test Tube No. 24)

T5-4241 (XX)

Madhai (Test Tube No. 25)

TS-4241 (XXI)

Seema (Test Tube No. 26)

TS-4241 (XXII)

Vinay (Test Tube No. 27)

TS-4241 (XXIID)

Pranjul (Test Tube No. 28)

TS-4241 (XXIV)

Arun (Test Tube No. 29)

TS-4241 (XXV)

Urmila Devi (Test Tube No. 33)

TS4241 (XXV])

Budhana (Test Tube No. 34)

TS-4241 (XXVII)

Sulekha Yadav (Test Tube No. 38)

TS-4241 (XX VIID

Prashant (Test Tube No. 39)

TS-4241 (XXIX)

Amit (Test Tube No. 40)
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CSIR- INDIAN INSTITUTE OF TOXICOLOGY RESEARCH
Rrafasm=t srawr, 31, Ferent widy AT F@AS - 226001, 36 F&2U, HRA

VISHVIGYAN BHAWAN, 31, MAHATMA GANDHI MARG, LUCKNOW - 226001 U.P., INDIA
Phone: +91-522-2217497 Fax: +91-522-2628227 Email: director@iitrindia.org, www.litrindia.org

Date: 13.11.2024

ANALYSIS REPORT

Sample Registry No. TS-4240 (I - XXIX)

Nature of Sample Blood Samples

Sealed/Unsealed Unsealed

Number of samples 29

Date of Sample Received 23.10.2024

Date of Analysis 05.11.2024

Parameters to be analysed Analysis of Chromium and Mercury

Sample collected by 'CMO, Kanpur Dehat

Results

S. No. | Sample code Patient name Chromium Mercury*
ng/ml ng/ml

1 TS-4240 (1) Mangali Prasad 25.90 0.80
2 TS-4240 (1I) . Sahjahan 15.00 0.30
3 TS-4240 (III) Nanhi 30.65 0.40
4 TS-4240 (IV) Ram Shree 6.15 0.20
5 TS-4240 (V) Baburam 70.70 0.20
6 TS-4240 (VI) Sanno 14.10 0.20
7 TS-4240 (VII) Jareena 8.35 0.10
8 TS-4240 (VIII) Bhura Ali 30.50 0.50
9 TS-4240 (IX) Reshma 16.95 1.00
10 TS-4240 (X) Shivani .35 0.20
11 TS-4240 (XI) Neetu 3.40 1.30
12 TS-4240 (XII) Divyanshi 4.10 1.10
13 TS-4240 (XIII) Ram Gopal 475 0.60
14 TS-4240 (XIV) Shree Devi 3.40 BDL
15 TS-4240 (V) Mamta Devi 4.20 BDL
16 TS-4240 (XVI) Vidhya Devi 525 0.20
17 TS-4240 (XVIII) Mithilesh 6.95 BDL
18 TS-4240 (XVIIII) Rama Devi 4.85 BDL

40
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CSIR- INDIAN INSTITUTE OF TOXICOLOGY RESEARCH
TSR 7w, 31, FETCHT L A w@AS — 226001, =T w2E, ¥
VISHVIGYAN BHAWAN, 31. MAHATMA GANDHI MARG, LUCKNOW - 226001 U.P., INDIA
Phone: +01-522-2217407 Fax: +91.522-2628227 Emai: director@iitrindia.org, www.litrindia.org

19 TS-4240 (XIX) Raju 4.10 BDL
20 TS-4240 (XX) Madhai 9.00 BDL
21 TS-4240 (XXI) Seema 5.25 BDL
22 TS-4240 (XXII) Vinay 4.25 BDL
23 TS-4240 (XXIII) Pranjul 7.80 0.10
24 TS-4240 (XXIV) Arun L Dl 0.10
25 TS-4240 (XXV) Urmila Devi 20.90 0.70
26 | TS-4240 (XXVI) Budhana 5.40 0.10
27 TS-4240 (XXVII) Sulekha Yadav 3.50 0.10
28 TS-4240 (XXVIII) Prashant 3.90 BDL
29 TS-4240 (XXIX) Amit 430 0.30

Instrument used for Chromium analysis: ICP-MS (iCAP- RQ, Thermo Fisher Scientific)

Instrument used for Mercury analysis: Direct Mercury Analyser (Milestone)

BDL: Below Detection Limit

*Detection Limit of Hg: 0.01 ng/ml

Note: 1. The report pertains to the sample tested only.
2. This report shall not be used or produced in fragments.
3. This report shall not be used for any other purpose than declared by the sponsor.
4. IITR is not a regulatory and certifying agency hence no part of this report should be used
for legal purposes under any circumstances. '
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Wz o\
Analyst Signature Dr. D. K. Patel

Head
Analytical Chemistry Division




